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Supreme Court [23]

Bihar State Ardh Sarkari Arajpati Karamchari Maha Sangh v. State of Bihar, (Vikram Nath and
Sandeep Mehta, JJ.), 2025 SCC OnLine SC 3335

Bihar State Ardh Sarkari Arajpati Karamchari Maha Sangh v. Union of India, (S. Abdul Nazeer and
V. Ramasubramanian, JJ.), 2022 SCC OnLine SC 2584

Bihar State Ardh Sarkari Arajpati Karamchari Maha Sangh v. Union of India, (Vikram Nath and
Rajesh Bindal, JJ.), 2023 SCC OnLine SC 2642

CIT v. Pramod Kumar Tekriwal, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC
2643

Ishwar Chand Sharma v. State of U.P., (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 3336

Israfil v. State of M.P., (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1189

M. Paramesh v. VRL Logistics Ltd., (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 1188

Marion Biotech (P) Ltd. v. High Court of Judicature at Allahabad, (Surya Kant and N. Kotiswar
Singh, JJ.), 2025 SCC OnLine SC 3330

Mohd. Khaleel v. Jayamma, (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC OnLine SC
1191

Oriental Insurance Co. Ltd. v. Kalu Ram, (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026
SCC OnLine SC 1187

Pila Pahan v. State of Jharkhand, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 3332

Pila Pahan v. State of Jharkhand, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
3329

Pila Pahan v. State of Jharkhand, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
3333

Pila Pahan v. State of Jharkhand, (Surya Kant, C.J. and Joymalya Bagchi and Vipul M. Pancholi, JJ.),
2026 SCC OnLine SC 1183

Pila Pahan v. State of Jharkhand, (Surya Kant, C.J. and Joymalya Bagchi and Vipul M. Pancholi, JJ.),
2026 SCC OnLine SC 1185

Pila Pahan v. State of Jharkhand, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC
1186

Popular Caterers v. Ameet Mehta, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3334
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Rashmi Singh v. State of Bihar, (Surya Kant and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 6207

Sarafat Ali v. Director of Consolidation, (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 1190

Sarika Tyagi v. Union of India, (Surya Kant, C.J. and V. Mohana, J.), 2026 SCC OnLine SC 1192

Shankar Dutt v. United India Insurance Co. Ltd., (Ujjal Bhuyan and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 1193

Sushil Kumar Sinha v. State of U.P., (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC OnLine SC
3331

Usha Devi v. State of Bihar, (Surya Kant, C.J. and Joymalya Bagchi and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 1184

Allahabad High Court [1386]
Aamir Ali v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 17173
Aamish v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 17502
Aas Mohammad v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 17142
Aasha Gupta v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 16190
Abbas Amir v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 15849
Abdul Kalam v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16350
Abdul Kayyum v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 15921

Abdul Khalic Kasam Amal Khan v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All
17189

Abdul Moid Khan v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 16558

Abdul Rahman v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-1II, JJ.), 2026 SCC OnLine All
17551

Abdul Samad v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 16120
Abdul Wahid v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 17671
Abdul Warik v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16395

Abdullah Khan v. Commr. Devi Patan Mandal Gonda, (Jaspreet Singh, J.), 2026 SCC OnLine All
17738

Abdullah v. Union of India, (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All
17705

Abhai Singh v. State of U.P., (Rajeev Misra and Padam Narain Mishra, JJ.), 2026 SCC OnLine All
17602

Abhay Patel v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 16162

Abhay Pratap Singh Yadav v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 15869
Abhayraj Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 17146
Abhijeet Tiwari v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 17147

Abhilash Kushwaha v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 17206

Abhishek Mishra v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 16419

Abhishek Rawat v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 17558

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003652531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003651217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003650876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003651377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003650948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003651585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003651147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003651422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003651189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003650896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003651446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003651446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003649610

Abhishek Singh v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
16447

Abhishek v. State of U.P., (Achal Sachdeyv, J.), 2026 SCC OnLine All 16462

Abhishek v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16172

Abhishek v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 15905
Abhishek v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 16323

Abid Ali v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 15996

Abu Sufian v. Prashant Singh, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 17242
Aditya v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 15843

Afajal Ansari v. Union of India, (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All
16609

Afsariv. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 17174

Aftab v. State, (Samit Gopal, J.), 2026 SCC OnLine All 16115

Afzal v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-1II, JJ.), 2026 SCC OnLine All 16446
Aggan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 17511

Agha Mohammad Sayadain v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 15961
Ajay Kumar Mishra v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 15886
Ajay Kumar Yadav v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 15964

Ajay Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 17160

Ajay Pattharkatta v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16279

Ajay Singh v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 17576
Ajay Verma v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16391

Ajay v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16288

Ajay v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16291

Ajay v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 16097

Ajeet Kumar Jaiswal v. Nandani Jaiswal, (Atul Sreedharan and Indrajeet Shukla, JJ.), 2026 SCC
OnLine All 16466

Ajeet Singh Patel v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16338
Ajeet Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 16549
Ajit Patel v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 17552

Ajit Singh Atri v. Union of India, (Mahesh Chandra Tripathi and Siddharth Nandan, JJ.), 2026
SCC OnLine All 16596

Ajit Singh Rajpal v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 15888

Ajit Tiwari v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 16110

Akanksha v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 17554
Akash Raghav v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 15837

Akash v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16234

Akash v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16404

Akash v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 17169

Akash v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 17456
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Akash v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 17476
Akeel Khan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 17517

Akhilesh Gangwar v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All
17574

Akhilesh Kumar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 16459

Akhilesh Prasad v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 17555
Akhilesh Yadav v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 15952

Akhilesh v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 17259

Akhlesh Kumar v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 16194

Akhtar Ahmad v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16206

Akil Khan v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 17111

Akil v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 15963

Akshya Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 17292

Alaooddin v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 17505

Aligarh Muslim University Old Boys Assn. v. Divisional Commissioner, (Saurabh Shyam
Shamshery, J.), 2026 SCC OnLine All 16613

Alimun Nisha v. State of U.P., (Neeraj Tiwari and Sudhanshu Chauhan, JJ.), 2026 SCC OnLine All
17726

Alopi Shanker Yadav v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 16176
Aman Sharma v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 17100

Aman v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 17530

Aman v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16312

Aman v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 16246

Amandeep Singh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 15884
Amarnath v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 17473

Ambika Yadav v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 16505

Amir v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 15925

Amit Gera v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 17193

Amit Kanojiya v. State of U.P., (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All
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Amit Kumar Dwivedi v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 15974
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